Written Answers SRAVANA 23, 1896 (SAKA)
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Implementation of District Pians
Kerala

2416. SHRIMATI BHARGAVI
THANKAPPAN: Will the Minister of
PLANNING be pleased to state:

(a) the progress made in regard o
the implementation of district plans
i+ Kerala;

(b) whether
posed to be assocziated with tha
trict-based plans;

non-cfficials are pro-
dis-

(¢) whether funds for the imple-
mentation of these plans in Kerala
are provided for by the Planning
Cemmission; and

(d) if so, the amount allotted io
Kerala?

THE MINISTER OF STATE IN
THY MINISTRY OF PLANNING

(3HRI MOHAN DHARIA): (a) and
(b). Information has been called from
tne Government of Kerala and it will
ne laid on the Table of the House
un receipt.

{

Statemen:

Name of the District

1. ‘Trivandrum
2. Quilon

3. Alleppey

4. Kottavam

5. Ernatulam
6. ‘Trichur

7. DPalaghat

=]

Malapuramm
9. Calicut
10. Cannanore

11. Idiki

ToraL

Sonrce:—Xerala State In fustries Department.
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(c) No, Sir.
(d) Does not arise.
small Scale Industries i Xerala

2417. SHRIMATI BHARGAV!
THANKAPPAN: Will the Minister of
INDUSTRIAL DEVELOPMENT AND
SCIENCE AND TECHNOLOGY  be
pleased to state the number of small
scale industrial units registered ip the

iate of Kerala during the last thr~-
years, i» dustry-wise, D sirict-wise, 10-
tal capital investment, and the growth
of production?

THE DEPUTY MINISTER IN THE
MiINISTRY OF INDUSTRIAL DEV-

ELOFMENT) (SHRI ZIAUR RAH-
MAN ANSARI): District-wise in-
formation about number of small

scale industrial units registered in
tne State of Kerala during the last
three years is attached. Information
regarding names of industries, totai
capital invested and the growth of
production in them is being ‘collected
and will be laid on the Table of the
House,

Cumulative total as on

31-12-71 - 31-12-72 31-12-73
o8 1964 2218
ISIT 1691 1903
815 815 1098
1030 1146 13¢6
2254 2486 2862
1499 1727 2087
868 9Cs 946
270 375 S41
1530 1612 1650
1147 1280 1300
8 28

12682 140C9 15939






